NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 25.05.2021 (TUESDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, the Officiating Chairperson and Hon’ble Mr. V.P. Singh, Member
(Technical)

For Admission (Fresh Cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Naushad Ahmed & Anr. Ashish Choudhary
(Ins) No. 369 of | Vs.
2021 Sudershan Gupta
Resolution Professional of VIL Ltd. &
Ors.

2. Comp. App. (AT) | Union Bank of India on Behalf of the Raunak Dhillon
(Ins) No. 370 of Committee of Creditors of Dewan

2021 Housing Finance Corporation Ltd.
Vs.
Kapil Wadhawan & Ors.
Copy to: -
By the order of Hon’ble Officiating Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

